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The case called, %l
f
the petitioner. Shri G.P. Ac ;
!
for the respondents is present. ;
notices by registered post were sent tﬁ “r ._ T
e g ‘f. . A

petitioner,as well as, to his counsel by r aﬂgﬁ ""-.‘ ""%"'.
None of the notices have been received back, :‘,
They are presumed to be served. Ch 6-3-90 .
no one appeared on behalf of the x pctit_imgér. |
The case relates to seniority of 1980,

The case is d; ssed for want of prosecution.
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Sept ember 4, 1990, | i.':'
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